FORM-G
ISSUANCE OF INVITATION FOR EXPRESSION OF INTEREST FOR

KEVIN VENTURES LLP
(Under Regulation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)
RELEVANT PARTICULARS
1. | Name of the corporate debtor along with CIN KEVIN VENTURES LLP
(AAE-8716)
2. | Address of the registered office 1864, Tungareshwar House, Tungareshwar Industrial Estate,
Opp. Saraswati Building, Sativali Vasai-East Thane,
Maharashira401208
3. | URL of website As per the information provided by the Corporate Debtor, there is
no operational website of the Corporate Debtor (“CD”)
4. | Business Operations Wholesale trade and commission trade, except motor vehicles
and motorcycles
5. | Details of place where majority of fixed assets are | AsS confirmed by the management/ suspended board of directors
) ofthe Corporate Debtor. there are no fixed assets of the Corporate
located
Debtor
6. | Installed capacity of main products/ services NA
7. | Quantity and value of main products/servicessold | As per the last available Financial Statements of CD for year
in last financial year ended 31.03.2022, the sum total of revenue from other sources is
INR 2,75,735/- and as per Financial Statements of CD for year
ended 31.03.2021, the Revenue sales amount is INR 17,290/- and
revenue from other sources is INR 15, 73, 548/-
8. | Number of employees/ workmen As confirmed by the management/ suspended board of directors
of the Corporate Debtor, there are no employees/ workmen of the
Corporate Debtor
9. | Further details including last available financial | All the details are available at the Registered address of the
statements (with schedules) of two years, lists of | Resolution Professional at B1/701 ,Ganga Satellite, Wanowarie
creditors are available at URL: Near Kedari Petrol Pump ,Pune, Maharashtra- 411040 and can
be sought at cirp kevinventuresia.gmail com
10.| Eligibility for resolution applicants under section | Details are available at Registered address of the Resolution
25(2)(h) of the Code is available at URL: Professional at B1/701 ,Ganga Satellite, Wanowarie Near Kedari
Petrol Pump ,Pune, Maharashtra- 411040 and can be sought at
CIirp E\C\ mventures.d gmail.com
10. | Last date for receipt of expression of interest 28.11.2023
11. | Date of issue of provisional list of prospective | 08.12.2023
resolution applicants
12. [Last date for submission of objections to | 13.12.2023
provisional list
13 | Date of issue of final list of prospective resolution | 23.12.2023
applicants
14 |Date of issue of information memorandum, | 13.12.2023
evaluation matrix and request for resolution plans
to prospective resolution applicants
15 | Last date for submission of resolution plans 27.01.2024
16. | Process email id to submit EOI cirp.kevinventures@ gmail com

~

cesh Kumar Relan

Resolution Professional
M/S. KEVIN VENTURE LLP

IP Registeration No. IBBI/IPA-001/1P-P-02009/2020-2021/13119

(Authorisation for Assignment is valid till 22.05.2024)

Regd Address: B1/701 ,Ganga Satellite, Wanowarie ,Near Kedari Petrol Pump ,

Date: 13.11.2023
Place: Mumbai

Maharashtra- 411040
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KOLKATA: Thies Indian clzssical musicians are set
for the courtiy on Divali, when they perform at a
historic Quirinale Palace on Sunday The concarl v

rate the “occasion of
coimesponding 1o our celebrations of the ne

3 Indian musicians to periorm at
Italy’s Pauline Chapel on Diwali

ta bring mose chest
conceit in Italy's
hich is open to the

public and broadast vz on rado, s a “musical meditation” to celeb-
Solemn bolidzy in the Hindu calendar Divali
year”
exid on its website. "This £ a sigrficant event as it marks the first tme
an Indian artist has been inted 1o perform at such 3 venus,” A said.

", the Quirinsle Palace

PUBLIC NOTICE
NOTICE IS HERFRY GIVEH thal We MR.DEVANG YOGESH
MEHTA and MRS. MAMTA DEVANG MEHTA agread to
jurchase a Oftice Ho.310 on 3rd Floor in MAKER BHAVAN
HO. Il GOMMERCIAL PREM.CO.OP.SOC.LTD. area 21
Sq.Muters at Plot Ho.19, 21 Hew Marine Lines, Mumbai400020.
Learing .5 Mo, 1435 of Foil Division Beating Shate Cerlificate
o909, Distinctie No 291 10 285 hom SHRI RMURALIDHAR.

Any PERSOHNIS having any claim in respect of Ine above
roperly by way of Sale Marigage,| ease,Gilt parbltion inhenlance,
[an, charge, maintenance, passession of clharwise however is
hercby requaed lo make them knawn in vaiting to the undersigned
wilhin 15 days from Ihe date of pubiication of his nolice hareof
\he said sale il be comploted.

HOTICE

Co-opkrtive Housing Suciety LI ( Socety) Iair

Thadani Marg

the Sor
nomnalon.

The Sockeny heretry imvites clians or obiedti

Shimati Mafisa Aubas Adenwzlz 3 Member of tne Venus

1 5 adiess at (G

i Sea Face (South) Mumbsei 400018 and hold ng Flst
Aencment to E-76 00 tha nmeteenth floor of the E ving of the butiing of
iety, diedl on We 21st Sepleber 2022 vitheul naking any

froan heir or heirs or

Mumbai, Sul- DEVANG YOGESH MEHTA,
3412023, 101, Anurag Apt, 1st Floor, 67 DWardan-
Road, Breach Candy, Mumbai-00026.

Plac
Datl

31 PUBLIC NOTIGE FOR INVITING OBJECTIONS
FOR SALE OF INDLISTRIAL PROPERTY &t
HOTICE is hereby given hal WS SHRI SA IHD
represented Pannership Fion thaugh s pailners namely 1
U 1 VESTABHAI FATEL, & 2. MRRUBVIJAYSINK

il
only ghats, bul
€ e e gets | | o
Mayawali in 4
wlud the i

Ueceased Member in the capital fproperty of

any, recened by

gther claimants/obiectar of objectors to tanster of the sald shares and
Interest of the deceased membr in the capital /preparty of e Sorety
wiihén a periad ol fourteen (14) days from the putlcalion of this nolice
wilh copies ol sueh dotumenls and other pIools in support of fis
heatheir clauns fobjections for transfer of shates and inle

of the
e Soclety, If no

claims/otertions are received wath the penod presenbed above, the
Sociely shall be free Lo dzal with e shares and inferest of he deceased
Merber in the capita¥property of the Socihy in €
provided under the Bye- laws of the Secity. Thi claiins fobjsckons, i
the Socizty for ansler of shares and interest ot

deceased member in be capitalproparty of ihe Society shall Le deall
welhinife manrier provitled under the Bye-Ls of the Suciety, Aoy of
i teied Bye-laws of the Socety is auabaL: for ispecton by e

b manner as 1s.

For and on behall of
The Venus Co-op Honsing Seciety Lid

silf-

Man accused of ST S i tarey| | cimants fobiectors inthe office of the Socicty Avth the sectelary df tie
plic Natice
murder loot ! MiLEY Suciely betueen § 30 AW 1o 5§30 FI fror the date of publieation o1 ths
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fo cur chénls.

Gillech ina e
ennunler Utar

s Mathuor disteicl,
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jsusbgating the entleient of Richfesl Real Estate Private
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FORM NO, NCLT. 3A
Advartisement detailing petition
{Aule 35 of the Hational Company Law Tribunal Rules, 2018]
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NOTICE OF PETITION
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S, Srinivasan

Praclicing Company Secretary
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MAHANAGARPA

K.E.M.Hospital, Parel, Mumbai - 400 012,

fallowing work on “ rate basis™. Name of wor
Establishing Facility Management for Civil Woiks, in K.E.M. Hospital, Parel.

ender Notice

No. KEM/ 2025 JAEGC Daled 07.11.2023

This is an E-Tendsr Motice. The Municipal Commissioner of Greater Mumbai invites E- Tender for ho
ks : Strenglhening and maintenance of Engineering Seivices, by

No. Descriplion

KER/ 2025/AEC

Sirengthening and mainlenance ol

E-Tender] EMD | Solvency | Starl date & | End dale &
Price  |A t Time for Time for
(including As. online online
18% GST) Downloading | Submission
Rs.3540-| Rs. Rs. 10 13.11.2023 | 19.11.2023
48,300/-| Lakh 21.00hrs 21.00 is

ing Services, by

in K.E.M. Hospital.
Bid No. 7200085875

Fac’illly Management for Civil Works,

a

The intending tenderer shall visit the

on the MCGM partal only. No corrige

PRO/1987/ADVI2023-24

Fever? Acl noW,

the tender. Tenders shall nole thal any

Municipal website at
cornigendum issued
ndum will be published in the local newspapers

hitp://portal.megm.gov.in for fur

The tender documents will not be Issued or received by post.

Si
Dean (KEM Hospil:

sée yourdoclor foF correct & complete treatment

regarding this tender nolice will be published

\her delails of

/-
al)

il e 35 Uhereto, ecnidingly,
Datedthini Rt dayol November, 2023,
Fur M5 A H.6. LEGAL SERVICES,
A

400 057.

0710, Paile Colory, S3hakar Marg, Vil Parle {Eash) Mambal
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